, fFNTRAL“ADMINISTRATTVE TRIBUNAL
‘ MUMBAL BENCH
CAs Nu.8 5/2001, "856/2001, B857/20 97, 855/2001, . 859/200
b60/7001 .861/2001, - 862/2001, B63/2001, 864/20G
'865/;00?, £066/2001,  867/2001, 868/¢901, 869/200
87072001, .871/2001, 872/2001, 873/2001 and<874/200?

g Shr ustice Birendra Dikshit,
Horm’'ble Smt.Shanta‘Shabtfy, Member (A).
shri Vijay S. Amberkar,
working as hga}asi under

‘Assistant E}bbbr1ca1 Engineer (C)

Metropolit tan Transport PrOJect (R),

\entrayfﬁai}Way, Juinagar, o :

: avi/ﬂhmbai. o , .. Appiicant in
‘ : a CA 855/2001.

Shri P.G. Nehate, -

working as Khalasi ‘under -

‘Divisional Electrical Engineer (Q},

Metropolitan -Tr ansport PrOJect (Rlys),

Central Railway, Juinagar, :

Navi Mumbai. . .« Applicant in
' oo R : .OA 856/2001. .

~

R

: Shri M.V. Dange,
working -as Khalasi under
Divisionarl Electrical Engineer (C),
Metropolitan Transport Project (Rlys),
Central Railway, Julnagar, : , o :
Nav1 Mumba1. o e .. Applicant in
- : : - OA 857/2001.

Shri Gopal V. Patil"
working as KhaTasi under

Assistant Electrical Engineer (C},
Y 3 T i i o - - - - r !
Metropolitan Transport Project (R},
I Y- o~ o Y em = 3 - B s o pm oom o om an ‘
“bbl‘fdi Ra nlhdy, sihagsai, . . -
Navi Mumba o . ' .. Appilicant in
’ L. :'.5_" NSy 4
: UA Obo/2UUT.
Shri G.R. Talsie,
. - . . 4 .
working. as Khalasi under :
P A am 2 - [URL R PR Y '
Assistant Electrical Engineer (C7J,
Metropolitan Transport Project (R),
Central Railway, Thane. : . Applicant in
oL ‘CA 858/2001



“Shri H.D, -Chaudnari, --

Working as hnalast under

Asgistant Electrical Engineer . {C),
Metropolitan Transport Project (R),
Central Railway, .Thane. :

Shri J.H. Talele,
wark|ng as Khalasi under
‘Dy. Electrical Engineer (C),
MTP (R), Central Railway,
Juinagar, Navi Mumbai.. .

V.M. K

Shri Kachane,
- working as Khalasi under
Assistant Electrical Engineer (C),
MTP (R), Central Ra11way, Thane. -
"8hri R.K. Reddy, S

working as Khalasi unhder

Assistant -Flectrical Engineer {C),
MTP (R), Central Railway,
Juinagar, Navi Mumbai.

-ShFT R.L. Kadam,

work1ng as Mason-1I1I1I under
Assistant E1ebtrlcql Engynuer'(
MTP (R}, Central Rallway, Thane.

Shri A.R. ,Sheikh,

- working as Khalasi under
Assistant Electrical. Engineer (u),
MTP (R), Central’ Railway, Thane.

Shri- T.R. Patil, 1
working as Khalagi under

. Assistant .Electrfical Engineer (C), -
MTP (R),'iiTtﬁa1'Ra11way,.Thane:*fr"——
i . . .

Fal PR .-\ IV u,-‘:»‘..._.,\,-
Shfr1 .M. nNatayaie,
working as Khalasi- unaer
Assistant Electrical Enginegr. (Cly
MTP (R), Central Raiiway, Tnane.
Shri L.M. Jangle,
P L o Py B PR
WOrKI1Ng as Rnaiasi unaer
P N T i RPN S A [P S e S
Assistant Electrical Engineser (LG,

. N - - - *
MTP (R), Central Raitay,
Juinagar, "Navi Mumbai.

Cj,.

. Applican

(e

e

Applicant 1in
OA 860/2001.

i1

‘ t i
CA 862/2001,

Applicant in
GCA 863/20061.

.Applicant'in
- OA 865/

20071.
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. xeer
MTP (R}, Central Ra11way, .

Sl MOoE, . Muthu,

WOiRing as Khalasi under . )
Oy. Chief Electrical Engineer (C))
MTP (R), Central Railway, :
Juinagar, Navi Mumbai. -

Shra C. .5oiomah, _ '
Driver (Ad-hoc}), : :
Assistant Electrical Enginser (C);
TP (R), Central Railway, Thane.
Shri Y.E. Patitl,

working as Khalasi under ,
Assistant Electrical Engineer (C},
MTP (R}, Central Railway,
Juinagar, Navi Mumbai. .

Shri V.R. Patil,

WOorkKing as Khalasi under
Assistant Electirical Enginesr (C),
MIP (R), Central Railway,
Juinagar, Navi. Mumbai. .

Shri v.D. Talele,
working as Khalasi unde g
;

~)

ok

Assistant Electrical En

Juinagar, Navi Mumba1.

Shri V. S Javirkar, ..

WOFK 1ng as hna?ab1 undert - _
Assistant Electrical engineesr (G),
MTP (R), Central Railway, T

_Juinagar, Navi Mumbai.

(' By AGVOCate Shri M.S. Ramamurthy,).w_

.

, VERSUS
1. Union of India, through
‘ General Manager,
S o v A o T} [n P R -
SLgnorals maiiway,
[ TRy AR _4r'5}'5 Sy 4
Fluihiua .y, = &4UlU Ju g
-~ * FE S P o cotils RN SRS SRS —,.“‘.‘..A‘,.m
Lo SAdriET, mreluililat City iliegr
— v~ -} S
Centrail Raiilway,
C3T, Mumbai ~ 400 001.

Applicant 1h

“OA 871/2001.

‘Applﬁcant in

OA 873/2001.

~Applicant in
OA 874/2G0G1.
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3. Chief Administrative Officer (C),

: Metropolitan Railway Project (R),
CAO (C)’s Office, Central Railway, -
New Administrative Building,
7th Floor, CST, Mumbai-400001.

4, Assistant Electrical Engineer (C),
' Metropolitan Transport Project (R),
Central Raiiway, Juinagar, -
“Navi Mumbai. ' .. Respondents.

‘ ORDER (ORAL)
{ Per : Smt Shanta Shastry, Member (A) }

K11'£hese 20 (twenty) OAs 1nvolva a common ‘cause

of. action. ' Tﬁ% Yegal dsue raised .is the-same. ‘The

relief sought[js th ame.‘_ fhe ‘advocate is also the

same. We therefd?e proceed to dispose off these OAs by a
common order._ ‘ '

2. - - The applicahts are Khalasis wp(king in the 4
Central Railway. For pukpoéeslbf 111ustration the"factgi
n 0.A.No.855/2001 varévgivén in briaf;‘ The applicant in
- the afdreéa1d 0.A. was granted  temporary‘ stétus with
effect from 1989 by ordef'dated 12.7.1990. Accp}ding to,
. the abp]icaht he was‘re1ieved on being declafed"surp?ué :
to Jjoin the off1ce of Chief Engineer (C), Metropolitan'
'Transport Project on 1 -4, 1991. Now after a lapse_of ten
“years the impugned charge shgqt has been issued to him on

10.9.2001. The article of chargcreads as follows:-»
“that the said Shri Vijay Amberkar,
‘Khalasi arrived on transfer from Central
Railway to - MTP (R), Mumbai by producing
LPC No.HPB/797/D/ST/7FR dated 18.3.1991
issued = under : the | signature of
CPO(S&T)/Central Railway. on enquiry’
~with CPO(S&T)/Central Railway vide MTP
(R) Mumbai’s 1letter No.MT/E/099 dated
17.7.2001, 1t was replied by CPO(S&T)
vide letter No.HPB/P.797/D/S&T/C1.:/PNM -
1870/1939 dated 5.9. 2001 that the LPC in
question was not issued by his office.
It clearly 1indicates that Shri Vijay



1_-5 -
Amberkar, Khalasi obtained appointment {n

.MPT (R) Mumhai by producing the fake
office order.” ' -

3. Simflar_ charge’ sheet has been issued to the
app]1cants'in.other-OAs also. ’ o
| 4. ‘The applicant has as;aiiéd'thé‘charge.aheat on
“two main grounds viz. | h | |
. (1)  The charge sheet hag'been 1ssued aftq; néarly ten
yaarsAof'his 3§1h1ng,the MTP 1ﬁ 1991, » No  reasons are
forthcoming by way of ény documenﬁ' or otherwiso to
explain ‘the enqrmoua de1ay 1n 1ssu1ng the charge. ahaet.‘
(i1) 'gghsufficient material or bas1s is available to
jUstffy the 1ssue of the charge sheet It is based on
a mere exchange of 1etters dated 17.7.2001 and 8.9.2001 |
as ment1oned 1n the art1cle of charge. | |
]5.._ ‘The learned counoal for the app1icant submits‘
further: that out' of 33 employees who Jjoined. tne‘
Metropolitan Transport ProJect on. being declared surplus
-onTy 9 employee ave, been charge sheeted.. f It s
-diécr1m1nétory. h r fore the charge sheot of 10.9.2001
13 11ab1e to be quas ed and set aside at the outset.
6. - -The Learned 00unse1 also said that tho applicants
have rep]ied to the charge sheet and have requested to be
B provided with 5 defence lawyer. |

.7.'_'.,-'we ‘have heard ‘the Learned Counsel for the ‘
appiicants. ‘In _ our considered Qiew itliS'not necesS§ry
to 1nterfere'w1th‘the due proéeés'of“lgk at .this Astagé.
In regard to the dqmand for a defence 1awyer,‘é1nce the

'charge is of alleged forgery and since the app11cants are
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‘:{ on]y Kha]as1S\ the enqu1ry offlcer shail ;tekev:71nto;el

con31derat1on this aspect a]so at the time of hearinge.

t

wh11e dea11ng w1th the request for defence 1awyer.'

.xrvf8.5'” In the above:v1ew of the matter a11 ‘the. O A. s are

. . ‘»

d1smiesed at the adm1s ion stage_1tse1f We_do not"erder

“.any coste.

. LA s
e e i i

( Smt Shanta Shastry ). c B1rendra Dikshit )
' Member (A) e ;u:,»' g‘ f;; v1ce Chairman. :
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